SCHEDULE II
FORM B
PUBLIC ANNOUNCEMENT

. (Regulation 12 of the Insolvency and Bankrup}‘cy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S SHIV SHANKAR SOLVENT EXTRACTIONS PVT. LTD.

L. NAME OF CORPORATE DEBTOR M/S SHIV SHANKAR SOLVENT EXTRACTIONS PVT. LTD.
2. DATE OF INCORPORATION OF CORPORATE 10/09/2004
DEBTOR
3. AUTHORITY UNDER WHICH CORPORATE ' ROC- CHHATTISGARH
4. CORPORATE IDENTITY NUMBER / LIMITED U15143CT2004PTCO16925
LIABILITY IDENTITY NUMBER OF CORPORATE
DEBTOR .
5. ADDRESS OF THE REGISTERED OFFICE AND R-2, VISHAL NAGAR, GREEN PARADISE, RAIPUR,
: CHHATTISGARH-492001
PRINCIPAL OFFICE (IF ANY) OF CORPORATE
DEBTOR .
6. DATE OF CLOSURE OF INSOLVENCY 02/03/2020
RESOLUTION PROCESS .
7. LIQUIDATION COMMENCEMENT DATE OF 09/12/2019
CORPORATE DEBTOR '
8. 'NAME, ADDRESS, EMAIL ADDRESS, PANKAJ KHAITAN
TELEPHONE NUMBER AND THE REGISTRATION [REGISTERED ADD: H-38, LGF, JANGPURA EXTENSION,
NUMBER OF THE LIQUIDATOR INEAR EROS COMPLEX, NEW DELHI — 110014
‘ EMAIL: liquidatorshivshankarsolvent@gmail.com;
pankaj.khetan@yahoo.com
MOB: 9999883792 & 9310201908.
PH.: 011-43542277.
[P REGISTRATION NO. IBBI/IPA-002/IP-N00010/2016
17/10014
CORRESPONDENCE ADD:- K-37/A, BASEMENT, KAILASH
COLONY, NEW DELHI-110048.
9, LAST DATE FOR SUBMISSICON OF CLAIMS 08/01/2020

Notice is hereby given that the Hon’ble National Company Law Tribunal, Cuttack Bench has ordered the commencement
of liquidation of the M/s Shiv Shankar Solvent Pvt. Ltd. on 09.12.2019 .

The stakeholders of Shiv Shankar Solvent Extractions Pvt. Ltd. are héreby called upon to submit a proof of their claims, on
or before 08.01.2020, to the liquidator at the address mentioned against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the
proof of claims inl person, by post or by electronic means. S ERRAy
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Date: 10.12.2019 ' ‘\‘”{é,f " MW\\‘{,‘ Name- Pankaj Khaitan
Place: New Delhi : Loress© Liquidator
In the matter of M/s Shiv Shankar Solvent Extractions Pvt. Ltd.

, ) Registration No. IBBI/IPA-002/IP-N00010/2016-17/10014



